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, Sr./Addl ,CGSC

COﬁAM: | '

HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHATRMAN
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JUDGMENT . Dt:25.4,95 |

o P -

(AS PER HON'BLE SHRI JUSTICE V,.NEELADRY RAO, VICE CHAIRNAN]:
the applicant’and Shri N.R.Devzraj, learned standing

' Heard Shri P.B.Vijaya Kumar, learned counsel for é;

counsel for the respondents.

' /

. 1 s
- . The applicaent herein & is challenging the impggﬁ@é
order;dated 27.3.1995 whereby he was transferred from

. in :
2dilabad /Andhra Pradesh to Rewa in Madhya Fradesh, :

. in
It is not ewen/controversy that if any employee of
|

Door Darshan/All Indis Radio is transferred to a
tdifficult station’, he has to work for two years at

, ‘he
that place and then/will be given optiob to suggest

hixxﬁixnn three places to which he can be transferred
after the period of two years in the '‘difficult Station‘:

and to the extent possible such candidate will be acco- |

' the ‘
mmocdiated in/place of his Fsx choige.‘\The applicaent is

A

now working as Assistant Engineer in Doordarshan (LPT),‘;
Adilsbad. He completed two years of service by the date
of the impugned order. It is stated for the applicant
that as he was not asked before the impugned Ordexr_ was)
pas%ed about the placéAof his choice, he couvlé not submi
theiséme. Further the case of the applicant is that
when he contacted the concerned as to why he was not as
to submit his placesof choicé, he was informed that it
wag not noticed that Adilabaé is one of thetd;fficult
stafion%potifiedéndﬂhence he was not asked to submit

4

contd....



Howrle

To
i. The Director
Doordarxrshan,

3. The Station En ineer, ‘Doordarshan Maintenance

4. One copy to Mr.P.B.Vijayakumar, Advocate, CAT.Hyd.
5. One CWY to Mr.,N. Romvrajo SI.CGSCQCAT.HYdQ
6. Sri Thalla Swamy, Asst.Engineer. Doordarshan Kendra, Hyderabad(Re=4)

7. One ccpy toLibr ry, CAE.Hyd.
8, One spare COpY e
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hthat_cﬁbice and after the .same was noticed, the applicant
was asked to convey the placedof his choice by FAX or
courier. It is stated for the applicant that he submitted
éven oh 3.4.1995 the place)of his choice and éhe same was

forwarded to R-I. ‘ ~——

R V7o

3. - This OA was filed praying for declaration that
the impugned proceedings No.8/1/95-SIV(Vol.II), dated
27.3.1995 transfering him to Rewa ix is arbitrary, |
illegal and discriminatory inscfer as the applicant

is coﬁcerned and hence the same has to be quashed and
a direction has to -be given to the respondents to post
the applicant i&i%he placdwof his choice and xk till
then he should be retained at Adilabad.

4,  In the circumstances, this CA is disposed of

as under:=-

The representation dated 3.4.1995 of the applican
wherein he had referred to bees place) of choice has to be
ccnsidered in accordamce with the existing rules and
the instructions., Till the same is disposed of, the
applicant has to be retained at Adilabad. The impugned

order dated 27.3.1995 is quashed.

5. The OA is ordered acqordingly at the admissiond

stage. 'No costs./

N ~ f
(R .RANGARAJAN) (V.NEELADRI RAO) |

MEMBER (ADMN.) - VICE CHAIRMAN -

DATED: 25th April, 1995,
.‘Open court dictation,

vsn
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